27.10.2017 J-1 FOR PRONOUNCEMENT OF JUDGMENTS [APPLT. JURISDICTION]

27.10.2017

COURT NO.3
HON'BLE MR. JUSTICE S.RAVINDRA BHAT
HON'BLE MR. JUSTICE SUNIL GAUR

AT 2.15 P.M

1. LPA 577/2017 MEDICAL COUNCIL OF INDIA VIKAS SINGH, T. SINGH DEV
CM APPL. 31824-25/2017 VS.DR ANIL GROVER & ORS. BIAKTHAN SANGI, TARUN VERMA
PUJA SARKAR, BINA MADHAVAN
AKANKSHA MEHRA, VIVEK GOYAL
RAJEEV RANJAN SHAHI

2. LPA 531/2012 UNION OF INDIA & ORS.
VS. KAMAL KUMAR

3. LPA 532/2012 UNION OF INDIA & ORS.
VS. KAMAL KUMAR

4. LPA 534/2012 UOI & ORS.
VS. RAMAN KUMAR

5. LPA 540/2012 UNION OF INDIA & ORS.
VS. KAMAL KUMAR L.R.

APPEARANCE: - MR. BALDEV MALIK WITH MR. ARJUN MALIK, ADVOCATES FOR APPELLANTS/UOI IN ALL
MATTERS.
MS. MANEESHA DHIR WITH MS. SARMISHTA GOSH, MR. NISHANT PIYUSH AND MR.
MAHIPAL SINGH, ADVOCATES FOR RESPONDENTS IN ALL MATTERS.

COURT NO. 6
HON'BLE MR. JUSTICE SANJIV KHANNA
HON'BLE MR. JUSTICE NAVIN CHAWLA

AT 2.15 P.M

1. RFA(OS) 55/2016 LATE SH. HARENDRA PAL ANSHU MAHAJAN
CM APPL. 24461/2016 SINGH THR. LRS. & ORS. KARAN, SANDEEP SHARMA
VS. RISHI PAL SINGH RISHA MITTAL

BHRIGU DHAMI

2.RFA(OS) 72/2016 SH. HARENDRA PAL ANSHU MAHAJAN
CM APPL. 34493/2016 SINGH (SINCE DECEASED KARAN, SANDEEP SHARMA
THR. LRS. & ORS.)
VS. RISHI PAL SINGH RISHA MITTAL

BHRIGU DHAMI

3. FAO(OS) (COMM) 165/2017NATIONAL HIGHWAY PARAG P. TRIPATHI
CM APPL. 31279/2017 AUTHORITY OF INDIA GUNJAN SINHA, RISHABH KAPUR
VS. PUNJAB NATIONAL BANK RAJIV NAYAR, MANMMET SINGH

MAYANK GROVER, ANJALI ANCHAYIL

4. FAO(OS) (COMM) 166/2017NATIONAL HIGHWAY PARAG P. TRIPATHI
CM APPL. 31281/2017 AUTHORITY OF INDIA GUNJAN SINHA, RISHABH KAPUR
VS. M/S JETPUR SOMNATH SANDEEP SETHI, AJAY SONDHI
TOLLWAYS LIMITED SURBHI MEHTA
5. W.P. (C) 12171/2016 DEEPAK VERMA IN PERSON
VS. UNION OF INDIA & ORS. ANURAG AHLUWALIA

APPORVA SAXENA
MAJ.CHARUL BHATT



27.10.2017

AT 2.15 P.M

1. RFA 110/2007 SUNIL R. MASIH RAMESH KUMAR, LAVVRISH KUMAR
VS. UMESH KUMAR GUPTA
& ANR.

2. RFA 21/2007 DAYAWATI SHABEENA ANJUM, MOHD. AMANULLAH
VS. DDA MISBAH BIN TARIQ

3. RFA 66/2007 NARENDER KUMAR GUPTA ATUL NIGAM, RAGHAV TRIBRIWAL
VS. ALKA GUPTA HETU ARORA SETHI, ABHIMANYU VERMA

ANUJ KAPOOR

4. RFA 13/2014 CHANDERBHAN MALIK SAURABH KANSA,
VS. CHANDERPRAKASH NARESH GUPTA ,GAURAV GUPTA
SABHARWAL

5. RFA 400/2010 VINOD KUMAR DHALL K.R CHAWLA, HARSH KUMAR
VS. DHARAMPAL DHALL DINESH KUMAR GUPTA,VIDIT GUPTA,
AND ANR. PRAKASH PANDEY

6. RFA 519/2009 RAJESH KUMAR R.D.CHAUHAN,
VS. SHANTA VASHISHT APPELLANT IN PERSON

B.TRIPATHY , RANDHIR PANDEY

7. RFA 187/2009 HARVINDER SINGH ALIAS M.M. KHAN, VISHAL CHAUDHARY
LOVELY AMOL SHARMA, JAGRITI AHUJA
VS. OM PRAKASH SHARMA V.K. GBOEL
& ORS.

8. RFA 40/2009 MANJEET KUMAR V.K.GOEL

COURT NO.4

FOR PRONOUNCEMENT OF JUDGMENTS [APPLT. JURISDICTION]

HON'BLE MR. JUSTICE P.S.TEJI

VS.NORTH DELHI POWER LTD.

IN CHAMBER

MANISH SRIVASTAVA
SHAGUN TRISAL

HON'BLE MR. JUSTICE I.S.MEHTA

AT 2.30 P.M

1. CRL.M.C 5041/2015
CRL.M.A 18145/2015

OMBAY BUILD ESTATE
PVT. LTD. & ORS.
VS. SATYENDRA JAIN

ASHISH AGGARWAL
RAKESH MITTAL

2. CRL.REV.P. 685/2017
CRL.M.A 15056/2017
CRL.M.A 15058/2017

DEEPAK BAJPAI
VS. STATE & ORS.

PRASHANT MEHDIRATTA
HARSHWARDHAN, MOHD. IRSHAD
RISHIKESH KR., SAHAB AHMAD
SIDDHARTH LUTHRA, MANIK DOGRA
MANOJ TANJEA, ANOOPAM PRASAD
SHRADHA KAROL, MAHAK JAGGI



27.10.2017 J-3 FOR PRONOUNCEMENT OF JUDGMENTS [APPLT. JURISDICTION]

COURT NO.31
HON'BLE MS. JUSTICE SANGITA DHINGRA SEHGAL

AT 2.30 P.M

1. CRL.A 190/2014 BALRAM DHAN MOHAN, TANU B. MISHRA
VS. STATE AKSHAT MALIK
(NCT OF DELHI)

2. BAIL APPLN. 1330/2017 ATUL KUMAR JASPREET SINGH RAI
VS. STATE AMIT AHLAWAT

HIGH COURT OF DELHI
26™ OCTOBER,2017 REGISTRAR (LISTING)



